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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI

Bulletin Part-I
(Brief summary of proceedings)

Wednesday, 31 August 2022 / 09 Bhadrapad 1944 (Saka)
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Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair

The Chair greeted the House on the occasion of ‘Ganesh Chaturthi’.

The Hon’ble Members of Opposition Party argued with the Chair and
demanded discussion on Notices given by them.
The Chair requested the Hon’ble Members to take their seats and cooperate
for smooth functioning of the House and assured that the Members would
get their chance to speak.
Discussion on Motion of Confidence which was moved on 29.08.2022
continued:

1. Smt. Atishi
Hon’ble Members of Ruling Party raised slogans and called for Inquiry into
‘Operation Lotus’
The Chair adjourned the House upto 11.30 AM due to continued
disturbances.

House reassembled.
Hon’ble Deputy Speaker in-Chair.

The Chair gave a Ruling that no business other than the listed business for
the day i.e. discussion on Motion of Confidence will be taken up for
discussion by the House.

Hon’ble Members of Opposition Party again entered into argument with the
Chair demanded discussion on Notices given by them and some of them
entered the well.

The Chair repeatedly requested the Hon’ble Members of Opposition Party to
resume their seats.

Hon’ble Members of Opposition Party continued to disrupt the proceedings
of the House.

The Chair first named Shri Vijender Gupta and later Shri Abhay Verma, Shri
Ajay Kumar Mahawar, Shri Om Prakash Sharma, Shri Mohan Singh Bisht,
Shri Jitender Mahajan and Shri Anil Kumar Bajpai, Hon’ble Members of
Opposition Party. As the Members refused to leave the House voluntarily,
they were escorted out of the House by the Marshalls on the direction of the
Chair.

Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition walked out in
protest.

Discussion of Motion of Confidence continued:

The following Members participated in the Discussion:
1. Smt. Atishi concluded her speech
2. Shri Durgesh Pathak
3. Shri Kuldeep Kumar
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Delhi
31 August, 2022

Hon’ble Members of Ruling Party again entered the well of the House and
disrupted the proceedings of the House continuously by raising slogans and
demanding an Inquiry into ‘Operation Lotus’.

The Chair repeatedly requested the Hon’ble Members of the Ruling Party to
resume their seats.

However, as the sloganeering and uproar continued in the House, the Chair
adjourned the House upto 11.00 AM on Thursday, 01 September 2022.

Raj Kumar
Secretary



